RAJYA SABHA [22 December, 1999]
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SHRI JANARDHANA POOJARY: Sir, I would like to have one clarification from
the Minister relating to Q. No. 341.

MR. CHAIRMAN: No, no. We have already consumed half an hour on this question.
Now, Question No. 342,

Restoration of rural infrastructure in Orissa

*342. DR. M.N. DAS: Will the Minister of RURAL DEVELOPMENT be pleased
to state:

(a) whether Government have taken note of the severe devastation over extensive
rural areas in Orissa due to the Super-Cyclone of 29th-30th October, 1999; and

(b) if so, whether Government have contemplated comprehensive measures to restore
rural infrastructure in the affected areas?

THE MINISTER OF RURAL DEVELOPMENT (SHRI SUNDAR LAL PATWA):
(a) Yes, Sir.

(b) The state of Orissa has been allocated an amount of Rs. 56.67 crore in the
Calamity Relief Fund for the current year, consisting of Rs. 42.50 crore as Central
contribution and Rs. 14.17 crore as State share. Entire Central share of Rs. 42.50 crore
has been released. Further, an amount of Rs. 500 crore has been released on adhoc
basis from the National Fund for Calamity Relief suspending the laid down procedure.
Besides, an amount of Rs. 450 crore has also been released to the State as advance
plan assistance.

In addition, Ministry of Rural Development has released an amount of Rs. 146.09
crore as advance instalments for implementing the programmes of the Ministry which,
inter alia, would help in rehabilitation/reconstruction. The Ministry has indicated to
Government of Orissa that one more instalment can be released after the State
Government gives feedback on the utilisation and situation with regard to rural
development schemes. The following programmes relate to rural infrastructure. The
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amounts already released for these programmes are as under;

Employment Assurance Scheme (EAS) . Rs. 37.39 crore
Jawahar Gram Samridhi Yojana (JGSY) Rs. 24.02 crore’
Indira Awaas Yojana (IAY) Rs. 24.14 crore
Accelerated Rural Water Supply Programme (ARWSP) Rs. 48.48 crore
Central Rural Sanitation Programme (CRSP) Rs. 5.28 crore

For other schemes, an amount of Rs. 6.78 crores has been released.

SHRI M.N. DAS: Sir, with due apology to the hon. Minister, I should say that
perhaps, the Minister has not clearly appreciatetd the magnitude of the super-cyclone
even though the world community has recognised it as one of the worst disasters of
the whole century. Sir, my question was regarding rural development, and when we
talk of rural development, we must not forget that out of 15 million people affected by
the super-cyclone, 12 million people happened to be rural inhabitants, and when we
think of rural infrastructure, we have to pay atiention to three elements of infrastructure.
One is communication system. The other is health service and the third one is education.

Sir, regarding communication system, I have to inform the House that 12,000 kms.
of rural roads are even now unusable. Hundreds and thousands of breaches are there
with heavy vehicular traffic. Even the Army could not penetrate for rescue operations
to some of the remote rural areas. Unless something is done to repair the roads, to
make them usable for the common people, how can they come out of the villages for
their livelihood?

Sir, coming to education, I should draw the attention of the hon. Minister that
4,000 high schools and 15,000 primary schools have been totally destroyed or have
been very badly damaged, and if we see hundreds of thousands of our pupils are not
able to go to schools for the whole year or, may be, for another year more, what will
happen to our future generation? Sir, there is a Chinese proverb: "If you want to plan
for one year, cultivate your fields. If you want to plan for one generation, educate your
child, and if you want to plan for a century, plant trees.” Sir, if we want to plan for our
current generation or for our generation of the coming century, we have to immediately
pay attention to rebuild the schoois.

MR. CHAIRMAN: You are giving suggestions. Please put a question.

SHRI M.N. DAS: And the question is, the Minister is not aware of that thing.
Similarly, is the Minister aware of the fact that about 15,000 rural health centres have
been totally destroyed or very badly damaged and the health centres have been dislocated
and thrown into confusion? The Minister says in his reply that he has allotted Rs. 5
crores for the Central Rural Sanitation Programme. That was the amount allocated for
the cyclone. After the cyclone, to avert epidemics, they had to supply medicines. But
that does not solve the real problem. Unless you build up the primary health centres
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once again, people won't be able to go there for treatment and get medical aid. That is
the problem.

MR. CHAIRMAN: Put your question.
SHRI M.N. DAS: My question, Sir, is...

MR. CHAIRMAN: Question Hour is for asking questions, and not for explaining
the problems.

SHRI M.N. DAS: My question, Sir, is: Why shouldn't this Government, after
declaring again and again....

MR. CHAIRMAN: No commentary is required. Put a question.

SHRI M.N. DAS: My question is this: The natural calamity is of the severest nature.
Why shouldn’t the Government declare it a national calamity?

MR. CHAIRMAN: This you could have done in half a second!

SHRI M.N. DAS: My question to the Minister is this. Why can't this natural .
calamity be declared a national calamity? That is the question.

MR. CHAIRMAN: Mr. Minister, please reply now.
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3G 3FER The Employment Assurance Scheme is being reconstructed ‘on the
following guidelines:

* Transliteration of the Speech in Persian Script is available in the Hindi version of the Debate.
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‘The funds to the State will be allocated in accordance with the criteria to
be decided by the Government/National Development Council from time to
time and also to the districts on the index of backwardness evolved at the Centre.’
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st graT faf: S70R W, B 993 4@, Is there any relaxation in the guidelines? Is
there any relaxation as per the BPL list? The BPL list should be revised. People have
lost everything there. There is pauperism and whatever assets they had, have been
completely washed away. So the BPL has to be revised. Unless and until the guidelines

are changed...(/nterruptions). Sir, have, I made myself clear? (Interruptions)
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SHRI PRANAB MUKHERIJEE: Mr. Chairman, Sir, this is a very serious matter.
Look at the whole question and the answer given by the Minister. The heading of the
question is "Restoration of rural infrastructure in Orissa”. Part (b) of the question is
specifically in regard to rural reconstruction of Orissa. The answer to part (b) of the
question deals with a series of relief funds. The hon. Minister, who was the Chief
Minister of a State, should be aware of the fact that there is a distinction between
relief and rehabilitation and that there is a distinction between rehabilitation and
restoration. In that context, a pointed question was asked whether the guidelines dealing
with the backwardness of the areas and the guidelines dealing with the sharing of the
contribution between the Centre and the State would be changed. The Government of
India is one. It is the collective responsibility of the Government. It is on record, if 1
have heard it correctly, where the Rural Development Minister says that he has no role
to play and even he cannot tell the Union Finance Minister or the Cabinet, as a whole,
to change the guidelines. Therefore, 1 would like to know specifically from the hon.
Minister, what is his contribution in regard to restoration work. What you have stated
in part (c) of the answer is that you have released Rs. 146.09 crores as advance. There
is not even a paisa as additionality. You have provided the 4llocation for 12 months in
advance. The question is this. What is the additionality for rural reconstruction work
in Orissa? What have they demanded? To what extent are you meeting that?
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The second point is whether the Rural Development Ministry is concerned about
the need for changing the guidelines in the context of the super-cyclone to provide
adequate assistance for restoration work in Orissa.
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SHRI JANARDHANA POOJARY: Sir, he has not answered the hon. Member's
quesuons. (Interruptions)...

oft iz g g TEeE, A dremedt @1 Am fam T § 39 smErTHe % Ol &
frmfor dren ... (URYM) '

A& W g i e TR A e €, 70 WER F AN e R
(ZFaar) '

st e 19 3 ST, T T € S @ R o emar e @ Anil ) g B

ot gmafa: aToR A e @ fau wE S, o ot o We @ ¥

#t g @ weEn: fue, folo £ 5% TR F W T8 ¥ g T
(=Haur) _

&t iz g Jrgn: Ffvaa I DAL (SEEYTH)

S YT AT &N A A GA L..... (FAUR) THUFG 7T, Afe A g | {OF A
A TR IR T AHKAL.....(FAIR)

At TR gfean: I P IHAW FY I TA-T9H 1 T4 (HAYE)
ft . W NEG: W, 7T 7D W R

15



RAJYA SABHA [22 December, 1999]
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SHRI JANARDHANA POOIJARY: He has not replied to that part of the question
which Mr. Pranab Mukherjee had put. (Interruptions)

SHRI DIPANKER MUKHERIJEE: He should come up with a proper answer.
(Interruptions) This is not the way. (Interruptions)

DR. MANMOHAN SINGH: Sir, 1 say, in all sincerity, that the answer that has
"been given by the hon. Minister, I think, represents a somewhat casual approach to the
massive destruction and devastation that Orissa has suffered. The answer is in terms
of advance plan assistance; the answer is in terms of releases under the existing schemes.
Everyone, who is familiar with the grave situation in Orissa, knows that the development
of Orissa has received a setback of atleast 15 to 20 years. Therefore, it requires a new
thinking, a new approach and 1 would ask the hon. Minister whether he would ask the
other wings of the Government, including the Planning Commission, to prepare an
integrated scheme for the rehabilitation and re-development of Orissa's rural
infrastructure so that the State's economy comes up to the level where it should be.
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DR. MANMOHAN SINGH: Sir, the point I had raised was that the magnitude of
devastation suffered by Orissa was so grave that the normal mechanism of Plan
assistance including the Central assistance schemes cannot meet the challenge of the
situation. Therefore, I would like to know whether the Central Government would
consider some new mechanism to tackle the gravity of the devastation that Orissa has
suffered as a result of the super-cyclone.
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* Transliteration of the Speech in Persian Script is available in the Hindi version of the Debate.
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MR. CHAIRMAN: Question Hour is over. '

WRITTEN ANSWERS TO STARRED QUESTIONS

Withdrawal of hank varn obligations

*343. SHRI SANTOSH BAGRODIA: Will the Minister of TEXTILES be pleased
to state:

(a) whether Government plan to withdraw the hank yarn obligations on the cotton
spinning industry which has lost its relevance;

(b) if so, by when; and

* Transliteration of the Speech in Persian Script is available in the Hindi version of the Debate.
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